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last minute Mrs. Kogan decided to 
lIlake altermat.ive plans, in contradic-
tion to the arrangements already nude 
by the Travel Agents and requested 
PAN AM in Bangkok to secure book-
ings for tlhem at Spences Ho~l just 
one day before they actually left for 
Calcutta. Although Mrs. Kogan has 
lIlentioned in her letter to the States-
man that PAN AM had received a con-
firmation, she told the Director Gene-
ral of Tourism definitely when she 
yisited the Tourist Department that no 
eonfirmation had been received by 
either PAN AM or by themseLves \'(hen 
U1ey left Bangkok for Calcut.ta. 

On arrival in Calcutta Mrs. Kogan 
found tlhat the hotel rates were too 
high as compared to what had bf:'en 
shown in the brochure. The fault bes 
entirely with the Travel Agency in 
Los Angeles who gave their clients 
a seven-year old bro:hure expecting 
\he hotel rates in India to be the same 
as they were at the time when tlhis 
brochure was issued. In fact, in both 
the hotels where she claims they were 
overcharged, it has been found that 
U1e charges were in accordance with 
the current rates being offered by the 
botels and that there is no basis in 
U1e allegation made by Mrs. Kogan. 

As regards their flights to Srinagar, 
while Mrs. Kogan has dwelt on the 
inconvenience caused, she has not 
mentioned the fact that after their 
mit to the Tourist Department reser-
yations were obtained for them and 
they left for Srinagar where, it!s 
1Ulderstood, they spent four or flve 
Says as per schedule. It is learnt from 
the Indian Airlines tlhat because of 
1Ulfavourable weather conditions, 
lights had been cancelled the day 
hefore, thereby causing a very heavy 
ruah and, therefore, the reservation 
Of the Kogans could not be confirmed. 

Regarding other minor complaints 
raised by them have already been 
brought to the notice of the hotelJ 
eoncerned . 

. (e) The blconvenlence caused to Mr. 
".'Mrs. Kogan 11 primarily due to the 
fact tha' they bad been miaIDformed 

by their Travel Agency. The Kogar 
by trying to make their own arrangl 
ments and having accepted advice frell 
obviously wrong sources created man 
problems for themselves. This, in ae 
dition to the unfavourable weath~ 
conditions, resulted in their being dil 
satisfied with everything. 

National PoUey lOr ChUd:reD 

1456.. J Dr. L. M. Slnghvi: 
\ Shrl Daljit S1D&'h: 

Will the Minister of Social Secari~ 
be pleased to state: 

(a) wlhether the Union Governmen 
are actively considering the formula 
tion of a Nation",l Policy for children 
and 

(b) if so, what are the proposal 
under consideration and what Wallie 
be the main conceptual and program 
matic features Of such a policy? 

The Deputy Minister In the Depart· 
ment of Social Security (Shrimati M 
Chandrasekhar): (a) and (b). No, Sir 
The Government of India, howevPI 
have initiated some child welfare pro 
grammes during the third plan. AllJ 
future policy of the Gov'ernment il 
respect of clhild welfare will be base< 
on the results achieved thereof. 
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"CYCOCEL" 

1460. Shri P. K. Deo: Will the Minis-
ter of FOod and Agriculture be· 
pleased to state: 

(B) whether a new chemical called. 
"CYCOCEL" has been lately developed 
in the laboratories of Michigan State 
University to increase food ,produc-
tion; 

(b) whether in a recent conference 
at Geneva the Agricultural Scientists 
of various countries claimed to have' 
achieved .better resuLts by the use 
of this chemical, especially in un-
favourable soil Bnd drought condi-
tions: 

(c) whether it has been tried in 
India; and 

(d). if so, the result thereof? 

The Deputy-Minister in the Mials-
try of Food and Agriculture (Shri 
Shahnawaz Khan): (a) The use of 
the chemical compound 'CYCOCEL" 
technically knows as chloroethyl-
methyl-ammonium chloride for enabl-
ing plants to resist drought condi-
tions and to have shorter and sturd-
ier growth has been developed by 
Dr. N. E. Tolbert of the Michillan 
State College, U.S.A. 

(b) The subject was discussed at a 
Plant Growth Symposium held at 
Geneva where plant scientists from 
Israel, U.S.A. and Germany reported 
that in the green-house, plants treated 
with 'CYCOCEL' could survive under' 
drought conditions, required less. 
water, had greater tolerance to sali-
nity, and made the plBnts shorter anel 
sturdier. 

(c) So far as Is known, this has not 
been done. 

Cd) Question does not anse. 

Backward HUl7 areas of PwlJah 

1461. Shrl DaUlt SlDgh: Will the-
Miaister of SocJal Security be plealed; 
to Pate: 

Ca) the number of times the back-· 
wvd hilly areu of Punjab have 




